
 

 

HIGH COURT OF DELHI : NEW DELHI 

 

DELHI JUDICIAL SERVICE PRELIMINARY EXAMINATION – 2015 

 

NOTICE 

Dated: 04.05.2016 

 

In continuation of this Court’s Notice dated 04.03.2016, it is 

hereby notified that in view of the pendency of WP (C) No. 2104/2016 

titled “Manish Gupta vs. Registrar General, Delhi High Court” and WP 

(C) No. 3453/2016 titled “Sumit Kumar vs. High Court of Delhi and Anr.” 

before Delhi High Court, the Delhi Judicial Service Main Examination 

(Written), 2015 scheduled to be held on 14th and 15th May, 2016 has been 

postponed. The next dates for the examination shall be notified later on. 

  

 

                Sd/- 
 (YASH PAL) 

Registrar (B&A) 


